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As regards 7 shopkeepers, the licen-
ces of 4 have been revoked from the
27th January 1963 and they are being
charged damages for unauthorised
occupation. The remaining 3 shop-
keepers are charged licence fee equal
to the Rent under FR. 45-B which
varies from Rs. 26 to Rs. 28 p.m. per
shop. :

(c) and (d). In the case of fresh
licences, the persons are charged
licence fee equal to market rate of
rent for the accommodation allotted to
them. It varies from Rs. 52 to Rs. 56
p.m. per shop, depending on the size
of the servant quarter.

Service Charges on M.P. Flats

( Shri P, C. Borooah:
341 { Shri Hem Raj:
|_Shri P. R. Chakraverti:

Will the Minister of Works, Hous-
ing ang Rehabilitation be pleased to
state:

(a) whether additional miscella-
neous service charges leviable on the
M.P. flats in New Delhi have been in-
creased and if so, since when;

(b) the reasons for not informing
the Members of this increase in ad-
vance; and

(c) how the arrears are to be re-
covered?

The Minister of Works, Housimng and
Rehabilitation (Shri Mehr Chand
Khanna): (a) The service charges on
M.P. flats in New Delhi have been in-
creased with effect from 1st June,
1962.

(b) The matter remained under con-
sideration of the Joint Committee of
Chairmen, House Committee of both
the Houses of Parliament.

(c) The arrears on this account are
proposed to be recovered in four ins-
talments commencing from November,

1963.

1885 (SAKA) Written Answers 9co

Medical Education

{ Shri Dhaon:
Shri Bishanchander Seth:
| Shri B, P. Yadava:

Will the Minister of Health
pleased to state:

(a) whether it is a fact that the
National High-Power Committee for
Higher Medical Education held its
meeting in New Delhi recently; and
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be

(b) if so, the decisions taken by the
Committee and how far they have
been accepted by Government?

The Minister of Health (Dr, Sushila
Nayar): (a) and (b). The inaugural
meeting of the National Committee on
Higher Medica] Education and Train-
ing which took place on the 28th of
October, 1963 mainly reviewed the
existing facilities available for post-
graduate medical and professional edu-
cation. It wag decided—

(i) to re-designite the Committee
as the National Committee for Post-
graduate Education and Training in
Medical Sciences and Allied Profes-
sions.

(ii) to appoint study teams for a
genera) review of facilities in the
country for post-graduate medical
studies in various institutions. Gov-
ernment have accepted these recom-
mendations.

(iii) to collect information on the
present number of doctors with post-
graduate and specialist qualifications
and how they are being used.

(iv) to work out proposals for bet-
ter and expanded post-graduate train-
ing of a uniformly high standard.

Remissions for East Pakistan D.Ps.

Shri B. P. Yadava:
Shri Dhaon:
| Shri Bishanchander Seth:

Wil the Minister of Works, Hous-
ing and Rehabilitation be pleased to
state: .

(a) whether Government  have
taken any decision in regard to the
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